Title: Reported thefts in the houses of Members of Parliament and law and order situation in Delhi.
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MR. SPEAKER: Hon. Member, this is a serious matter. | have already asked for a report. | have called the senior
most police officer here so that | can take it up. But, | am allowing it today. | take it seriously.
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MR. SPEAKER: | have called the Police Commissioner. He is coming at One o'clock.
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MR. SPEAKER: This is a serious matter. | have called the Police Commissioner and am going to meet him just now.
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MR. SPEAKER: Do not fall into his trap. You are spoiling your case by falling into his trap. &= s& 3@ | 3w w&t 31 &
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